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13.23 ~ 

ASSAM APPROPRIATION BILL· 

THE MINISTER OF FINANCE 
(SHRI R VENKATARAMAN) : I 
beg to move ~ leave to introduce 
a BIll to authorise payment and ap-
propl iation of certain sums frcrn and 
out uf the Consolidated Fund of the 
State of Assam fr r the sn .. vices of 
the financial year IP'H-82 

MR. DEPUTY-SPEAKER: The 
question is: 

"That leave be granted to intro-
duce a Bill to authorise payment 
--------

and approprlatIon ot certam sums 
from and out of the Consolidated 
Fund of the State of Assam for 
the services at the financial year 
lQ81-82." 

The motlOn was adopted. 

SHRI R. VENKATARAMAN: I 
introdu('e the Bill. 

I beg to move:·· 

"That the BIll to authoriSe pay .. 
ment and appropriation of certain 
sums from and out of the Consoli-
dated Fund of the State of Assam 
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for the services of the financiel 
year 1981-82 be taken into consi-
deration." 

MR. DEPUTY-SPEAKER: The 
question is: 

"That the Bill to authorise pay-
ment and appropriation of certain 
sums from and out of the Consolida-
ted Fund of the state of Assam for 
the services of the financial year 
1981-82 be taken into consideration." 

The motion walS adopted 

MR DEPUTY-SPEAKER: Now, 
we will take up cloause by clause 
consideration of the Bill. 

The question is: 

"that clauses 2 and 3 stand part 
of the Bill" 

The motion was adopted. 

Clauses 2 and 3 were added to the 
Bin 

The Schedule, Clause 1, the Enact-
; no Formula cmd the Title were added 
to the Bill. 

SHRI R. VENKATARAMAN: I 
beg to mOve: 

"Tbat the Bill be passed. 

MR. DEPUtY-SPEAKER: The 
question is: 

UThat the Bill be passed." 

The motion was adopted, 

13.27 hrs. 

The Lok Sabha then adjourned for 
LURe" tin thirtt/ minutes past four-
. teen of the Clock. 

Pro!).) .BW and Prevo 0/ 
Blo.ckt'n4rJc:eting Clfid Maint. 
0/ SUP. of EBBn. Com.. ., 
(Amdt.) BiU 

The Lok Sabha reassembled, after 
LunCh, at Thirttlfive minutes past four-
teen of the Clock. 

[MR. DEPUTY-SPEAKER in the Chair] 

ESSENTIAL COMMODITIES ~ 

CIAL PROVISIONS) BILL-Contd. 
PREVENTION OF BLACKMARKE-
TING AND MAINTENANCE OF 
SUPPLIES OF ESSENTIAL COM-
MODITIES (AMENDMENT) BILL. 
-Contd. 

MR. DEPUTY SPEAKER: We will 
now t'ake up further consideration of 
the motion \)n Essential Commodities 
(Special provisions) Bill and the 
motion on Prevention of Blackmar-
keting and Maintenance of Supplies 
of Essential Commodities (Amend-
ment) Bill. 

Shri Bhuria was on his legs. He 
has spoken for one minute. He may 
resume his speech. 
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